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necessary? What is the reaction of
the Minister?

Shri Raj Bahadur: We appreciaic
the suggestions that have been made.
Let me make it clear thalt the ma-
nagement on their gwn have been
themselves trying to find out allerna-
tive work for the Rajabagan dockyard
workers and also to explore the
possibility of the utilisation of the
fleet of the steamer companies to the
exteny possible in the Indian waters.
Both these things arc under aclive
cxploration, and 1 may assure Sir,
that we shall certainly try to do our
best.  The various resources from
where work may be obtained-—de-
fence, port, private agencies—all
these sources are being tapped. I
hope we ghall be able to find some
work for the Rajabagan workers.

Mr Speaker: 1 had  notiee o
another  Calling Attention, and that
was about the attack on our forces
at Dongehui La area on the Sikkim
border. 1 had admitted that but 1
nad put it for the evening or any
other day, because one had already
been pul. But when I came here, I
learnt that the Defence Minister was
prepared to make a statement on it,
ang therefore T will allow It mow.
Objection was taken the other day;
let Shri Ram Sewak Yadav put it

(ii) CHINESE AGGRESSION Across Dowe-
cHutr LA oN SIKKTM DORDER
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The Minlster of Defence (Shri T, B
Chavan): On 13th November, I!l"-S at
100 am a Company of Chinese
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suldiers, approximately 100 strong,
came dgf close to two of our out-posts
in the Dongchui La area on the
Sikkim-Tibet border and opened un-
provoked fire of an intense character.
The firing continued till 8.00 e
Qur troops retwrned the fire. It is
confirmed that the Chinese had ac-
tually crossed over to our side of the
border, to a depth of about 50 yards,
for a body of a Chinese soldicr was
found lying at this point, along with
the body of one Indian soldier who
had also been killed in the exchange
of fire. The Chinese had earlicr been
observed dragging awsy one body of
a dead Chinese soldier. Our troops
made cfforts to recover the Dody of
the Indian soldier, but the Chinese
kept up a strong  barrage of fire
throughout the day which precluded
this. Later in thy evening, when our
troops went forward, they discovered
that the Chinese had, under cover of
darkness draogged away the sceond
body of the Chinese soldier. and also
the body of the Indlan soldier. The
trail of the dragging of the bodics
was visible on the snow.

Although the Chinese strength was
seviral times that of the Indian sol-
dicrs manning our oul-posts, they
stood their ground and inflicted more
casualties than what they suffered. It
is, however, most regrettable that the
Chinese should continue to engage in
unprovoked firing and intrusions on
our side of the border. All this creates
unnecessary tension. It seems that in
the area just mcross the Dongchui La
the Chinesc are firmly en
ever since they brought up their
troops close to the border In Septem-
ber. They have commitied seven In-
trusions into Sikkim. This is the
third intrusion over the Dongchul La.
The earlier two were on 20th Septem~
ber and on 28th September. On the
last occasion the Chinese made an In-
trusion in strength and kidnapped a
small three-man patrol of Indian rol-
dicrs, well within the Tndlan side of
the border. The Chinese have yet to
return the kidnapped personnel, for
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[Shri ¥. B. Chavan]
the return of whom we have made a

demand.

The Government of Indla have lod-
ged a protest with the Government
of China sbout the latest incident of
unprovoked firing and wanton aggres-
sive activity by Chinese troops across
the Sikkim border.

sft TrwdTE arew : wege wEEw,
uvft 5dr wgrem J gaiaT f Ed o2
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wig § o w1 st w2 w1 guar
t 1w fifa 7 g9 ofmds g o
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Shri Y. B Chavan: Our policy will
remain the same as it was before,
namely, to protext our borders very
strongly.
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Shri ¥. B, Chavan: Sir, as far as
this particular question is concerned,
we have our observation posts right
on the border and we intend to com~
tinue to remain there and defend our-
relves with strength.
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Mr. Speaker: The question of both
the hon. Members is whether we will

always remain on the defensive or
sometimes on the offensive as well.

Shri Y. B. Chavan: Normally our
policy is to defend our integrity and
territory of our country but, at the
same time, operational necessities
have always to be kept in mind. What
they are and how they are to be de-
veloped 1 cannot say.
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Shri Y. B. Chavaa: I think, Sir, 1
have made our Government's inten-
tion clear in this respect.

Shri P. Venkatasubbalah (Adoni):
May I know whether the Government
has got any information as to whether
these incursions by the Chinese, which
are done often, are only to save their
face and prestige or they are serious
about it and they again want to con-
front India with their aggression?

Mr. Bpeaker: Would he not like to
put this to the Chinese?

Shri P. R. Chakraverti (Dhanbsd):
In the light of these repeated intru-
gions into Indian territory and with-
drawal, may I know whether the
Government’s Intelligence Depart-
ment has got any information whether
Chinese troops are now being con-
ecentrated at a particular centre to
hit us?

Bhri ¥. B. Chavan: We have some
intelligence about the movement of
the Chinese troops on the other side.
But I cannot discuss this matter.

st w} (arri) coedt 23 dir
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Shri ¥. B. Chavan: Sometimes we
do send more people. It depends upon
the climatic conditions and other
considerations.

Shri lMem Barua (Gauhati): Since
intrusions, armed or otherwise. e
always a prelude to invasion, may 1
know if our Government have ap-
praised themsclves of the situation in
the light of it? 1f they have done so,
may | know whether Government are
in o position to tell us that they would
be able to meet effectively the Chinese
challenge to the detriment of the
Chinese?

Shri ¥. B. Chavan: I should =ay
yes

Shri Surcndranath Dwivedy (Ken-
drapara): It scems that we have kil-
led some Chinesc soldiers in this cn-
counter. May I know why it has not
been passible even once for us to car-
ry the dead bodies with us? Why is
it that always China gets possession
of the dead bodies?

Shri Y. B, Chavan: Unfortunately,
it has happened that way.

Shri Hem Barua: It always happens
like this.

Shri ¥. B. Chavan:
happened like that.

Shri Nath Pal (Rajapur):
the September encounter with Pakis-
tan we have seen that China's ally,
Pakistan, could be prevailed upon,
temporarily though, to give up its
aggressive postures by our taking the
initiative. In view of this experience
we have geined with regard to one
aggressor that it is often better to
forestall than go on waiting, may we
know the instructiors given to our

So far it has
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soldiers in Sikkim and the entire
Himalayan borders? When the attack
comes should they not only retaliate
but give hot pursuit to the aggressor?
Why should they stop after reaching
the border? Why do they not proceed
turther as théey did in Lahore and
Sialkot?

Shri ¥. B. Chavan: | do not propuse
to disclose the instructions given to
the army.

Shri Nath Pai: May I in all humility
~ay that he should not disclose the
grand strategy. I agree with hiin, But
why is it that it will always be that
we are told that the enemy entered
our territory, so many soldiers were
killed, we replied and the encmy fled”
Why should the reply be limited to
inside our border? W¢ want to know
whether Shri Chavan will announce
here that our instructions arc that
those who committed aggression
against our country will not only be
resisied on our side of the border but
will be given a hot pursuit, if neces-
sary, beyond our borders. What is the
secrct about it?

Mr. Speaker: Now the
come.

Shri Nath Pal: What is the reply?
1 wish T were the Defence Minister.

Mr. Speaker: I would also wish him
that.

An hon. Member: It will be a bad
day for us.

Shri Nath Pal: It will be a bad day
for doubtful pairiots.

Shri Hari Vishou Kamath (Hoshan-
gabad): Is it a fact that since the
farcical yaks-cum.sheep ultimatum
the Chinese have built fortifications
on this border and also increased
their forces? Have Government re-
celved reports from Intelligencs, Indian
and foreign, to the effect that China
and Pakistan are planning a joint
offensive again next spring or sum-
mer? [s Government prepared f1
that?

reply has
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Shri ¥. B. Chavan: Well, 1 cannot
disclose the intelligence report. But,
certainly, one can very intelligently
presume that China and Pakistan
might possibly think of joint action.
It is much better and wise for us to
presume the worst and be prepared
for it.

st gwtmte st (fate)
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Shri Y B Chavan: Whatever their
intention, it is not mernly their in-
tention that we should tak: .are of,
but their action or capacity to act
One will have to make a very in-
telligeny asscssment on this matter.
That assessment is being made from
day to day.

Shrimati Tarkeshwari Sinha (Barh):
May 1 know whether this firing after
the intrusion took place in Indian
territory or Chinese territory? If the
firing took place in Indian territory
may I know why the dead bodies of
the soldiers could not be brought by
the Indian soldiers?

Shri Y. B Chavan: The Chinese
soldiers were shot at on Indian soil.
But they could not get hold of the
dead bodies, as  explained in the
statement.
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Shri Y. B. Chavan: 1 thunk, Sir, I

have piven this pledge to this House
before also.

Mr. Speaker: Papers to be lald' on
the Table.

Shri Nath Pal: Sir, 1 always accept
your ruling but let it not be that those
who accept your decision  should,
therefore, be at a disadvantage.

Mr. Speaker: That should not be
expected of me. He should not talk
like that.

Shri Nath Pai: But 1 will pursue it
later on afer talking to vou,

Mr. Speaker: Al richt.
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1327 hrs
PAPERS LAID ON THE TABLE

AnwuaL Rrrorr or THE INDUSTRIAL
CORPORATION OF INDIA

The Minister of Planning (Shrl
B. R. Bhagat): Sir, on behalf of Shri
T. T. Krishnamachari, I beg to lay on
the Table a copy of Annual Report of
the Board of Directors of the Indus-
trial Corporation of India for the year
ended the 30th June 1985, along with
the Statement showing the Assets and
Liabilities and profit and Loss Ac-
ecount of the Corporation, under sub-
section (3) of section 35 of the Indus-
trinl Finance Corporation Act. 1948,
| Placed in Library. Sce No. LT-5140/
65].

NotiricaTions uxorn Prasonat Inguo-

rres  (Comprnsarion Insumance) Acr

anp Corr Mines (SkcoNn AMEND-
MENT) RECULATIONS

The Deputy Minlster In the Minie-
try of Labour and Fmployment (Shri
R, K. Malviva): Sir, on behalf .f
Bhri D. Sanjivayya, I beg to lay on
the Table—

(1% a copy each of the follow-

ing Not'ficationg under gection 24

of the Personal Injuries (Com-

pensation Insurance) Act,

1863 —
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(1) The Personal Injuries (Com-
pensation Insurance) Scheme,
1865, publisheqd in Notifica-
tion No. 5.0. 3383 i Gazette
of India dated the 30th Octo-
ber, 1065.

{ii) The Personal Injuries (Com-
pensation Insurance} Rules,
1965, published in Notifica-
tion No 5.0. 3384 in Gazette
of India dated the 30th Octo-
ber, 1965,

[Placed in Library. See No. LT-
b141/63].

(2) a copy of the Coal Mines
(Second Amendment) Regula-
tlons, 1965, published in Notifica-
tion No. GS.R. 1580 in Gazette
of India dated the 30th October,
1965, under sub-section (7) of
section 59 of the Mines Act, 1052
[Placed in Library. See No. LT-
142/65].

1228 hrs,

DEMANDS FOR SUPPLEMENTARY
GRANTS (KERALA), 1065-88

‘The Minister of (Shri
B. R. Bhagat): Sir, I beg to present
a Statement showing Supplementary
Demands for Grants in respect of the
State of Kerala, for 1865-66,

[

1228 1/4 brs,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

SEvENTY-TRIRD REPORT

Shri Krishnamoorthy Rao (Shi-
moga): Sir, T beg to present the
Seventy-third Report of Committee
on Private Members' Billy and Reso-
lutions,



